Sixteenth L.oksabha

an>

Title: Papers laid on the Table of the House by Ministers/Members.

HON. SPEAKER: Now, Papers to be laid on the Table.

Py iR fru searor W= ¢t W Wgq Rig): weear, o
fafiRad U9 9T Ued R ITdT§ -

=M BRI BR HIATRIT ¢, 75 face & a¥ 2017-2018 &
¥ gfdde &1 T ufd (gl auT SiUSH WX |

=M BRI BR HIRIET ¢, 75 face & a9 2017-2018 &
diftfes Tarefi @ T ufd (B=<l aur RIS TR0 dul S W
daToRief ufdded |

AR HISRIA BR HIATRIT ¢, 75 faee & a9 2017-2018 &
HTARRUN BT TRBR GRT THIET BT TP Ul (e aUT 37T Hwhom) |

[Placed in Library, See No. LT 10620/16/19]




THE MINISTER OF SCIENCE AND TECHNOLOGY,
MINISTER OF EARTH SCIENCES AND MINISTER OF
ENVIRONMENT, FOREST AND CLIMATE CHANGE (DR.
HARSH VARDHAN): Respected Madam, I beg to lay on the
Table a copy each of the following papers (Hindi and English
versions) under sub-section (1) of Section 394 of the
Companies Act, 2013:-

(1) Review by the Government of the working of the Central

Electronics Limited, New Delhi, for the year 2017-2018.

(2) Annual Report of the Central Electronics Limited, New
Delhi, for the year 2017-2018, alongwith Audited Accounts and

comments of the Comptroller and Auditor General thereon.

[Placed in Library, See No. LT 10621/16/19]

THE MINISTER OF STATE OF THE MINISTRY OF

PLANNING AND MINISTER OF STATE IN THE

MINISTRY OF CHEMICALS AND FERTILIZERS (RAO

INDERJIT SINGH): Speaker Madam, I beg to lay on the

Table:-

(1) (1) A copy of the Annual Report (Hindi and English
versions) of the Central Institute of Plastics
Engineering and Technology, Chennai, for the year
2017-2018, alongwith Audited Accounts.

(1) A copy of the Review (Hindi and English versions)



by the Government of the working of the Central
Institute of Plastics Engineering and Technology,
Chennai, for the year 2017-2018.

[Placed in Library, See No. LT 10622/16/19]

(2) A copy each of the following papers (Hindi and English versions)
under sub-section (1) of Section 394 of the Companies Act, 2013:-
(@) (1) Review by the Government of the working of the
Brahmaputra Cracker and Polymer Limited,
Dibrugarh, for the year 2017-2018.

(1)  Annual Report of the Brahmaputra Cracker and
Polymer Limited, Dibrugarh, for the year 2017-
2018, alongwith Audited Accounts and comments

of the Comptroller and Auditor General thereon.

[Placed in Library, See No. LT 10623/16/19]

(b) (1) Review by the Government of the working of the

HIL (India) Limited (formerly Hindustan

Insecticides Limited), New Delhi, for the year
2017-2018.

(1) Annual Report of the the HIL (India) Limited

(formerly Hindustan Insecticides Limited), New

Delhi, for the year 2017-2018, alongwith Audited

Accounts and comments of the Comptroller and

Auditor General thereon.

[Placed in Library, See No. LT 10624/16/19]



(¢) (1) Review by the Government of the working of the
Hindustan Organic Chemicals Limited, Navi

Mumbai, for the year 2017-2018.
(1)  Annual Report of the Hindustan Organic Chemicals
Limited, Navi Mumbai, for the year 2017-2018,
alongwith Audited Accounts and comments of the

Comptroller and Auditor General thereon.

[Placed in Library, See No. LT 10625/16/19]

(3) A copy of the Notification No. S.0.5571(E) (Hindi and English

versions) published in Gazette of India dated 315 October, 2018, order
indicating the supplies of urea to be made by domestic manufactures of
urea to states and Union Territories during Rabi, 2018-2019 under sub-
section (6) of Section 3 of the Essential Commodities Act, 1955.

[Placed in Library, See No. LT 10626/16/19]

(4) (1) A copy of the Annual Report (Hindi and English
versions) of the Institute of Economic Growth
(Development Planning Centre), Delhi, for the year
2017-2018, alongwith Audited Accounts.

(1) A copy of the Review (Hindi and English versions)
by the Government of the working of the Institute
of Economic Growth (Development Planning
Centre), Delhi, for the year 2017-2018.



[Placed in Library, See No. LT 10627/16/19]

(5) (i) A copy of the Annual Report (Hindi and English
versions) of the National Institute of Labour
Economics Research and Development, Delhi, for
the year 2017-2018, alongwith Audited Accounts.

(i1)) A copy of the Review (Hindi and English versions)
by the Government of the working of National
Institute of Labour Economics Research and
Development, Delhi, for the year 2017-2018.

[Placed in Library, See No. LT 10628/16/19]

THE MINISTER OF STATE OF THE MINISTRY OF AYURVEDA,
YOGA AND NATUROPATHY, UNANI, SIDDHA AND
HOMOEOPATHY (AYUSH) (SHRI SHRIPAD YESSO NAIK): Madam,
I beg to lay on the Table:-

(1) A copy of the Annual Report (Hindi and English
versions) of the National Institute of Unani Medicine,
Bangalore, for the year 2017-2018, alongwith Audited
Accounts.

(2) A copy of the Review (Hindi and English versions) by



the Government of the working of the National Institute
of Unani Medicine, Bangalore, for the year 2017-2018.

[Placed in Library, See No. LT 10629/16/19]

IR gdf & A varay & 359 w3, gy e
Frafay # Iy WA, Fifife, de R iR
UM AT | 59 G, TR el faunT # Iy
W T Siafve AUt # vy w3 (ST fordw= Riw):
T, # FufeiRad U 9HT Ued R 3Gl §.--

aTel $Xleye 3 heMed RYd, Jag & a¥ 2017-
2018 & TP Ufddad &1 T ufd (el qur sish
GIHROT) TUT AT f&T e |

aTeT SXKIcc 3% heMcd Rad, Hag & av 2017-
2018 & PTGV B RHR GRT THIET Pt T Ul
(=<l Tt 3T T |

[Placed in Library, See No. LT 10630/16/19]

GG o1 HATad | I WAT YT o ST,
<1 A Sfiv v GReur wared | ISy WAt (oh
3ol I AYATe): Agiedl, § H-d Iodddd Aok
@ar-ge) Dt 3R § FafeiRad U YT Ued R 7]
g:-

(UPH) YA ST LT daResd, s fach & au
2016-2017 & dIftie Ufdded &1 e Ufd (gl qun




3G HEHIUT) TUT AETIRI T o |

@ RFd SI9 ¢RI daives], A3 focel & au
2016-2017 &b BRIBIU DI TRHR GRT THIET BT

T Ufd (fe=al a1 3iUSlt T&hR0N) |

2. IUGH (1) H SRR U=l 1 G Ued IR 7@ H gU
fdds & ®RU guiA T faaRu (@<l qur sish

GBI |

[Placed in Library, See No. LT 10631/16/19]

THE MINISTER OF STATE OF THE MINISTRY OF POWER AND
MINISTER OF STATE OF THE MINISTRY OF NEW AND
RENEWABLE ENERGY (SHRI R.K. SINGH): Madam, I beg to lay on
the Table:-

(1) () A copy of the Annual Report (Hindi and English
versions) of the National Power Training Institute,
Faridabad for the year 2017-2018, alongwith Audited
Accounts.

(1) A copy of the Review (Hindi and English versions)
by the Government of the working of the National

Power Training Institute, Faridabad for the year
2017-2018.

[Placed in Library, See No. LT 10632/16/19]
(2) (1) A copy of the Annual Report (Hindi and English
versions) of the Sardar Swaran Singh National

Institute of Bio-Energy, Kapurthala, for the year
2017-2018, alongwith Audited Accounts.



(1) A copy of the Review (Hindi and English versions)
by the Government of the working of the Sardar
Swaran Singh National Institute of Bio-Energy,
Kapurthala, for the year 2017-2018.

[Placed in Library, See No. LT 10633/16/19]

(3) A copy each of the following papers (Hindi and English versions)
under sub-section (1) of Section 394 of the Companies Act, 2013:-

(a) (1) Review by the Government of the working of the
Solar Energy Corporation of India, New Delhi, for
the year 2017-2018.

(1) Annual Report of the Solar Energy Corporation of
India, New Delhi, for the year 2017-2018,
alongwith Audited Accounts and comments of the

Comptroller and Auditor General thereon.

[Placed in Library, See No. LT 10634/16/19]

(b) (1) Review by the Government of the working of the
Power System Operation Corporation Limited, New

Delhi, for the year 2017-2018.
(1) Annual Report of the Power System Operation
Corporation Limited, New Delhi, for the year 2017-
2018, alongwith Audited Accounts and comments of

the Comptroller and Auditor General thereon.

[Placed in Library, See No. LT 10635/16/19]



(4) (1) A copy of the Annual Report (Hindi and English
versions) of the Damodar Valley Corporation,
Kolkata, for the year 2017-2018, alongwith Audited
Accounts.
(1) A copy of the Review (Hindi and English versions)
by the Government of the working of the Damodar
Valley Corporation, Kolkata, for the year 2017-
2018.

[Placed in Library, See No. LT 10636/16/19]

(5) A copy of the Memorandum of Understanding (Hindi and English
versions) between the Power System Operation Corporation Limited and
the Ministry of Power for the year 2018-2019.

[Placed in Library, See No. LT 10637/16/19]

THE MINISTER OF STATE OF THE MINISTRY OF HOUSING AND
URBAN AFFAIRS (SHRI HARDEEP SINGH PURI): Madam, I beg to
lay on the Table:-

(1) (1) A copy of the Annual Report (Hindi and English
versions) of the Central Government Employees
Welfare Housing Organisation, New Delhi, for
the year 2017-2018, alongwith Audited
Accounts.
(i) A copy of the Review (Hindi and English



versions) by the Government of the working of
the Central Government Employees Welfare

Housing Organisation, New Delhi, for the
year 2017-2018.

[Placed in Library, See No. LT 10638/16/19]

(2) A copy each of the following papers (Hindi and English

versions) under sub-section (1) of Section 394 of the
Companies Act, 2013:-

(a)

(b)

(1)

(i)

(i1)

Review by the Government of the working of the
Hindustan Prefab Limited, New Delhi, for the year
2017-2018.

Annual Report of the Hindustan Prefab Limited,
New Delhi, for the year 2017-2018, alongwith
Audited Accounts and comments of the Comptroller

and Auditor General thereon.

[Placed in Library, See No. LT 10639/16/19]

Review by the Government of the working of the
Housing and Urban Development Corporation
Limited, New Delhi, for the year 2017-2018.

Annual Report of the Housing and Urban
Development Corporation Limited, New Delhi, for
the year 2017-2018, alongwith Audited Accounts



and comments of the Comptroller and Auditor

General thereon.

[Placed in Library, See No. LT 10640/16/19]

(3) () A copy of the Annual Report (Hindi and English
versions) of the Delhi Development Authority, New
Delhi, for the year 2017-2018.
(1) A copy of the Annual Accounts (Hindi and English
versions) of the Delhi Development Authority, New
Delhi, for the year 2017-2018, together with Audit
Report thereon.

(111) A copy of the Review (Hindi and English versions)
by the Government on the Audited Accounts of the
Delhi Development Authority, New Delhi, for the
year 2017-2018.

[Placed in Library, See No. LT 10641/16/19]

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE AND
MINISTER OF STATE IN THE MINISTRY OF SHIPPING (SHRI PON
RADHAKRISHNAN): Madam, I beg to lay on the Table:-

(1) A copy each of the following papers (Hindi and English versions)
under Article 151(1) of the Constitution:-



(1) Report of the Comptroller and Auditor General of India-Union
Government (No.16 of 2018)-(Department of Revenue-Indirect
Taxes-Customs) for the year ended March, 2017.

[Placed in Library, See No. LT 10642/16/19]

(11) Report of the Comptroller and Auditor General of India-Union
Government (Railways)(Report No.19 of 2018)-Compliance to
statutory requirements in engagement of contract labour by Indian
Railways, for the year ended March, 2017.

[Placed in Library, See No. LT 10643/16/19]

(111) Report of the Comptroller and Auditor General of India-Union
Government (Civil)(No. 20 of 2018)-Compliance of the Fiscal
Responsibility and Budget Management Act, 2003 Department of
Economic Affairs, Ministry of Finance, for the year ended March,
2017.

[Placed in Library, See No. LT 10644/16/19]

(1v) Report of the Comptroller and Auditor General of India-Union
Government (No. 21 of 2018)-Ministry of Communications and

Ministry of Electronics and Information Technology, for the year
ended March, 2017.

[Placed in Library, See No. LT 10645/16/19]



(V) Report of the Comptroller and Auditor General of India-Union
Government (No. 22 of 2018)(Performance Audit)-Accelerated
Irrigation Benefits Programme, Ministry of Water Resources, River

Development and Ganga Rejuvenation.
[Placed in Library, See No. LT 10646/16/19]

(2) A copy of the Securities and Exchange Board of India (Mutual
Funds)(Fourth  Amendment) Regulations, 2018 (Hindi and English
versions) published in Notification No. SEBI/LAD-NRO/GN/2018/51 1n

Gazette of India dated 13t December, 2018 under section 31 of the
Securities and Exchange Board of India Act, 1992.

[Placed in Library, See No. LT 10647/16/19]

THE MINISTER OF STATE IN THE MINISTRY OF SOCIAL
JUSTICE AND EMPOWERMENT (SHRI RAMDAS ATHAWALE):
Madam, I beg to lay on the Table copy of the Memorandum of
Understanding (Hindi and English versions) National Safai Karamcharis
Finance and Development Corporation and the Ministry of Social Justice

and Empowerment for the year 2018-2019.

[Placed in Library, See No. LT 10648/16/19]

o faere dareg ° Isg 6 o 9 Puta g1gd): e
Terear, # Fafafed U3 94T ged IR TWdT §: -




(1) 1M SKIEC 3 ¥R sdaudc TS UAridl 39,
2SI & 9 2017-2018 P I Ufdde ! teh ufd (=<t
qUT S XD |

(2) M SKIEC 3 ¥R sdaudc TS Udridl I,
SexTdIE & Y 2017-2018 P AP oarefi ot T ufa (e
T TSI TTHOT) qUT I TR @RI Ufde |

(3) M SKICC 3 ¥R sdaudc TS Udridl I,
SCIEIE P Y 2017-2018 B HRIBIUN HI IIHR GRT FHIET
D1 T Ul (el U 3ISh W) |

[Placed in Library, See No. LT 10649/16/19]

g WA A I FA (A SRS TR SEIR): siedel Helen,
fAGfeIRed g g1 Ued IR W §: -

(1) |Md AfYHR TRET HATTH 1993 BT URT 20 BT IU-URT (2)
& 3fdild FgfeiRad vl & et ufd (=<t aur sisi
D) —

(Uh) VI A SHUBR N, URd, 5 faewil & au
2016-2017 T AN ® Ufdde |

@ ST Ha SRIBR SN, HRd, 7S ot & adf
2016-2017 & dTfties Ufddad & 3fafdy R R &1-
TR-PRidTe! 19|

2) U (1) 7 Ifcafad v & Iu1 Ued R 3@ H gu faas
& HRUT G-I arerl faarur (f@=<t duT Sl b |




[Placed in Library, See No. LT 10650/16/19]

3) oot gferg sfafad, 1978 BT URT 148 B IU-URT (2) &
3iaita feeal gfer (Rgfad iR Hdh) (@=iem) W, 2018 S
23 3SR, 2018 & facnil & IAGUA H SUGAAT . UW.
16/01/2018/TIY1-3{TS/RITT/5475-5477 H USRI T o, Pl
TS Ul (B! auT 3USH Hehr) |

[Placed in Library, See No. LT 10651/16/19]

@) Tafafase fharpda ((HarRon IfHTH, 1967 i URT 35 DI
JU-YURT (5) & Sfald RLIAT T-AT B1.3M. 6313(3) S 26
R, 2018 & YRA & Io0F | YHIRId g At duT o
gRT I AT Bt ugell g # o ¥8-1 40 R g
QIR fAaveE B 3R I gt =0 &7 919 ST T

8, 1 U ufa (=<} quT ifelt Txmom) |

[Placed in Library, See No. LT 10652/16/19]

THE MINISTER OF STATE IN THE MINISTRY OF MINES AND
MINISTER OF STATE IN THE MINISTRY OF COAL (SHRI
HARIBHAI CHAUDHARY): I beg to lay on the Table:-

(1) (1) A copy of the Annual Report (Hindi and English
versions) of the Coal Mines Provident Fund
Organisation, Dhanbad, for the years 2015-2016
and 2016-2017, along with Audited Accounts.

(11) A copy of the Review (Hindi and English versions)



by the Government of the working of the Coal Mines
Provident Fund Organisation, Dhanbad, for the years
2015-2016 and 2016-2017.
(2) Statement (Hindi and English versions) showing
reasons for delay in laying the papers mentioned at (1)

above.

[Placed in Library, See No. LT 10653/16/19]

P 3R fFu Feu wnay # w5y WA 9T vEEdt I
e # Iy 1A (o IRuiaw F=ure): sieay weiean, # Rufifaa
U3 JHT Jcd R IWAT B: -

(1) A gifchedr dle, TIMH & Y 2017-2018 &

@P)  aiffe ufdaga & e ufa @& dur 3Rk
BT TUT RATIRIE T g |

@) A Blicheek dle, TIH & a8 2017-2018 B

HTIDHIUN DI TRHR GRI JHIET B Th Ufd (flg=l

qUT 3USH GIHR0N) |
[Placed in Library, See No. LT 10654/16/19]
®) HIHHC SaATHE dls, Dl & ay¥ 2017-2018 &
Uh) diifie Ufdded @ Te ufd (=<l dur sish
IH) |

(@) HIHIHC SAATHC dls, Pied & d¥ 2017-2018 B
gt ciaTafl &1 U Ufd (Rt auT iUl X
dYT 39 R aruie ufdde |




(@)

3)
(UPp)

@

(@)

(4)

HIbI-e SIAUHC TS, Hifed & Iy 2017-2018 B
HTIBIU Bl TWBR gRT JHIET DI TP Ufd (B=<!
qUT 3USI GIHIN) |

[Placed in Library, See No. LT 10655/16/19]

YA SHTege 3 wlobc-qm Wﬁﬁﬁﬁﬁiﬂ?
SIEIE & IY 2017-2018 & YD UfddaT &I Th
ufd (&=t qur 3ISh Jwemron) |

YA SKIcgc AP TilhedRd  UTdCRH
AAoiHe, 8eEic & d¥ 2017-2018 & alyd
A3l D Teb Uid (f3=<l quT SiUSil FIHRO) qUT
3 IR IaTg_1e Uidda |
RHd SXIcge 3 UiheRd  TRICRH
ST, 8eXEIe & a¥ 2017-2018 P BRIBIUT P
IRPR gRT JHIET DI Th Uid (Rl du1 3iTsh
IHY) |

[Placed in Library, See No. LT 10656/16/19]
YA THHeeRd BIRICT HAIhIeTT BeIRH
3T Sfear fafes, A3 o & a¥ 20172018 &
gt ufdaed & Te ufd (=<t aur sl
TIHROT) JUT AATORIfErd T |
YA ThheeRd HITRICT AlbicdT Hhei¥H
3% sfear fofics, s fooe & au 2017-2018 &
HTIHIUN DI TRHR GRT JHIET BT TH Ufd (et
dYUT 3T GEHN) |

[Placed in Library, See No. LT 10657/16/19]



(5) I PrsiaRfed gfaa 3ifw gfsan, =3 foeh &
W®H) Ty 2017-2018 & dN® Ufdded &I Th ufd (B!
qUT UG HXHRN) |
@ A=Fd HisifaRfed gae sifw gfsan, 73 Gl &
gy 2017-2018 & A1 cr@rsfl &t U ufd (=l
YT 3T TTHOT) qUT I TR RATURIET Uflde |
@) =Ad SisifaRfed gHae e gfsan, 73 il &
dy 2017-2018 & HRIDBIU Bl WIDHR GRT JHIET
&1 T Uld (B TUT 3ISH TapRun) |

[Placed in Library, See No. LT 10658/16/19]

6) DUl MAFMTH, 2013 DI URT 394 B IU-URT (2) & Ad
fAaferRad U=l &1 Uh-Udh Ufd (fg=<l quT St H¥hUT):-

&)  HAlcd HIY sgaTHE HIUTH fafies, daR
WH) & gy 2017-2018 P BB HI IRBR GRI
JHIE|
(@) PHicd HIY STATHE HIURTM fofHes, TR
BT T 2017-2018 BT dI¥® Ufddg, TRaTgRITed
dd dYl 39 R FHAG-HEERigs o
fewfor |
[Placed in Library, See No. LT 10659/16/19]
& T 2015-2016 B BB Bl WHR GR]
Al |
BT TV 2015-2016 BT AIND Ufdde, TRATIRITEd
dE Y I W AEEAG-HETERie S P
fewfor |

3 33



[Placed in Library, See No. LT 10660/16/19]
() 318 U= KT T-SSK o SaauHc HIURRM
o) fafiies, 8e3ere & a9 2015-2016 P BRG]
DI TRHR GRT THIET|
(@) 3y YR W< TU-ESKS Saaudc HIURRM
fIfies, §exEIE BT Iy 2015-2016 BT dMNH
gfdded, damiifed a9 dyr S99 W HdT®-
HETAEIRIgd & fewfor |

(7) SWE (6) B! He @A (W) 3R (M) W Ifcatad g &1 a4
Jcd R Y@ | gU fddd & HRU G=0H ard & faaror (fg=at au
SISt YEHRT) |

[Placed in Library, See No. LT 10661/16/19]

(8)  3MID 9] 3MAFIH, 1955 BT URT 3 DI JU-YURT (6) P 3fdvid
frrafeRad sifergEmTell Bt Ueh-Teh Ufd (fe=<t T 3iusit Twehvun).-

(TPh) IR (3oifddp, Sfds a1 f@fsa) o (ui=ai)
TR TG, 2018 Ol 1 fo9mR, 2018 b YR &
IS0 H ISR AT BI.3M1. 5887(3M) H HHIRIA
IR

@) SRF (e, wfge ar iy (dzon =
UMY TR, 2018 ST 30 Sells, 2018 & URA &
SI9F T HELEAT T D13 3720(31) T TR
IR

[Placed in Library, See No. LT 10662/16/19]
(9) (TH) WM AP Wic WIS TS BHY I3y
YR, s faedt & a9 2017-2018 & dIfi®



gfddad &1 U Uld (f=al duT Ui T&h) |

@) UICaRH A% wWic RESS TS HBIHY I3y
3YMET, A3 faca & d¥ 2017-2018 & AP
a1l Dt Uh Ufd (Fgdl dUT SISl Teehrun) qul
39 R oaruRte ufaded |

@) UeRM 3% Wic RS TS HHY Isey
YL, 715 faeett & 9y 2017-2018 & BRIBRU]
Bl WHR gRTYHIT DI Tb Uld (Bl T TSl

HIDHRT) |
[Placed in Library, See No. LT 10663/16/19]

(10) IRIG Dic 3R ARIS Siid ATAFTH, 1914 DT URT 4(9) & Sfcld
fAaferfad st &t Teh-Us ufd (el auT 3{USi Twahun).-

(Uh) UTGU HERIY (HRd | RITd &1 faf-ae) (3Tadi I=e) QT
2018, ST 26 FAER, 2018 & HRA o IS0 H ST TAT H1.3T.
5830(3f) H UHIIRId G UT|

@) Uy HRIY (URd § 3Td &1 fafae =) (gt gneq) sie,
2018, S 19 fGIER, 2018 & YR & ISU= T JHIERAAT TEAT . 3T,
6224(31) H UHTIRId G UT|

[Placed in Library, See No. LT 10664/16/19]

qrHTioIe =g iR SifraTiar wartey # 359 w3t (off Fomara
ToIR): 3rexel Helear, H FgfiiRad o= 94T ued IR [adT §: -

(1) S ARAFTH, 2013 DT URT 394 P SU-URT (1) & Sfdd
fAgferfad ol &1 Th-Ush ufd (iRl au1 SRISH TXahun).-




@)  AchREd fosy Aqha STRIH  3Hh
UH)  ofedl, AR & d¥ 2017-2018 & BB &I
TRPR GRT JHIET|
@n SipREad fored AJhaRTT HIRIE  3Hh
&A1, YR &1 94 2017-2018 &1 d1f¥ed Ufdda,
QORI W dYT 39 R s -aeaeikie s
$1 fewfory |
[Placed in Library, See No. LT 10665/16/19]
@) YA dPhas AR WY TS Sddudc
Uh) HIURTYMF, 5 feea & au 2017-2018 b BRIB] Bl
TRHR GRT JHIE|

@) WA dhde FIEY B9 TS SdduHe
HIRTH, 5 Gl BT a¥ 2017-2018 HT AlNDH
gfdded, W@raiiied e du 39 R FEae-
HETAATURI&® Bi [CWORT |

[Placed in Library, See No. LT 10666/16/19]
(QH) eI UG UIER 37 faened, IRORA & 9y 2015-
2016 & AIN® Ufdded @ Th Ul (<l auT 3ish
) BT TUT RATIRIEd T |
@ o I UG UiER 3f¢ foeimerd, aRToRdt & a9 2015-
2016 & BB Bl IRPR GRT JHIET DI THh Ufd
(&=t auT Sl Twamwun)|
3) ST (2) # IfcaRad g & U Ued R @ | gU fadd &
HRUI R arer faarur (@< aur sl dwhru) |

[Placed in Library, See No. LT 10667/16/19]




(Uh) YTaH HeldR fagai Jgraar Ififd, SR & au
2017-2018 & dIftie Ufddad &I & ufad (Rl dul

) SIS HIHRT) JUT AU eI T |
@) HTaH HeER faadi gerdr 9fifd, SIqR & 9y
2017-2018 & BRG] Bl IRBR GRT THIET DI TH

ufa (&=l auT SRIST TXame) |
[Placed in Library, See No. LT 10668/16/19]

(5) A=A ¢Xe, g faelt o 98 2017-2018 & AP Ufddad &l Th
gl (et duT SIS T¥h0T) TUT TRATURIEId T |

[Placed in Library, See No. LT 10669/16/19]

(6) XA gUSIPHLE HIZ-Y UUS SaAUHC HIUNTH 3R feiToH
3ffApIRar faumT, Trfore =g SR if¥eiar ey & o9 ay
2018-2019 & AT §U THSAAT U4 & Th Ufd (gl quT Ui

TIHIOY) |

[Placed in Library, See No. LT 10670/16/19]

WA R IRaR Feamr Harag | g w5 o Sifir puR
A): Herear, H FuforRad Uz 9T Ued R [adl §: -

(TH) URCINUC FXIcge 3ip AfsHd T9HhIE TUS

Yo, 9ShTe & av 2017-2018 & TfNe Ufdded &1

(1) uE Uy (R qur Sl TRaRun) quT ARaTife
o |

@) UReIgue $Wege i Dfewd TYHRH UUS

O, 9Se & d¥ 2017-2018 & BB DY




IRHR gRI JHIET DI TP Ufd (g=<al au1 3RS
ITH) |

[Placed in Library, See No. LT 10671/16/19]

UP) 3HTd sfear Sxeye 3w Afswha A, A3 foca
& TY 2017-2018 P dI¥D Ufdded &t T Ufd (‘<!
@) aw&mﬁﬁﬂwnamé@mﬂf\&ﬁé@
@) ofid sfear sXKieye 3 AfSHd T, =5 facdd!
& I8 2017-2018 & W DI DR GRT JHIET

P! TP Ul (38t aUT Uit TxepR) |

[Placed in Library, See No. LT 10672/16/19]

() Jod Afswrd Ifidas asd, 78 faeett & ad 2017-
2018%mﬁ$uﬁéﬁﬁwuﬁ(%ﬁaw&ﬂjﬁﬁ
) ﬂwnaané@qﬁf\&mé@l
@) dod Afsera gfads e, s fo & 9y 2017-
2018 B HTUBIU Bl WRPR GRT JHIET DI TH Ud
(Rt YT SISt TXHRN) |

[Placed in Library, See No. LT 10673/16/19]

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
(SHRI KIREN RIJIJU): I beg to lay on the Table:-

(1) A copy of the Citizenship (Registration of Citizens and Issue of
National Identity Cards) Amendment Rules, 2018 (Hindi and



English versions) published in Notification No. G.S.R.722(E)
in Gazette of India dated 30th July, 2018 under sub-section (4) of
Section 18 of the Citizenship Act, 1955.

[Placed in Library, See No. LT 10674/16/19]

(2) A copy of the National Fire Service College, Nagpur, Artist-cum-
Draughtsman, Recruitment Rules, 2018 (Hindi and English
versions) published in Notification No. G.S.R.313 in Gazette of
India dated 26th September, 2018 under article 309 of the

Constitution of India.

[Placed in Library, See No. LT 10675/16/19]

(3) A copy of the Central Reserve Police Force, Assistant Sub
Inspector (Steno) and Head Constable (Ministerial) Recruitment
(Amendment) Rules, 2018 (Hindi and English versions) published in
Notification No. G.S.R.1121(E) in Gazette of India dated 16th
November, 2018 under sub-section (3) of Section 18 of the Central
Reserve Police Force Act, 1949.

[Placed in Library, See No. LT 10676/16/19]

(4) A copy of the Sashastra Seema Bal Group ‘C’ Combatised (Non-
Gazetted) Para-Veterinary Posts Recruitment Rules, 2018 (Hindi and
English versions) published in Notification No. G.S.R.283 in Gazette of



India dated 30" August, 2018 under sub-section (3) of Section 155 of the
Sashastra Seema Bal Act, 2007.

[Placed in Library, See No. LT 10677/16/19]

(5) A copy each of the following Notifications (Hindi and English

versions) under sub-section (3) of Section 156 of the Indo-Tibetan Border
Police Force Act, 1992:-

(1)

(i1)

(iii)

(iv)

(v)

The Indo-Tibetan Border Police Force, Engineering Cadre,
Group ‘A’ Post, Recruitment Rules, 2018 published in

Notification No. G.S.R.531(E) in Gazette of India dated 7th
June, 2018.

The Indo-Tibetan Border Police Force, Constable (Water
Carrier, Safai Karamchari, Cook, Washerman and Barber,

Group ‘C’ Posts Recruitment Rules, 2018 published in

Notification No. G.S.R.591(E) in Gazette of India dated 28
June, 2018.

The Indo-Tibetan Border Police Force, Combatant
(Ministerial Cadre and Stenographer Cadre) Group ‘C’ Posts
Recruitment Rules, 2018 published in Notification No.

G.S.R.619(E) in Gazette of India dated gth July, 2018.
The Indo-Tibetan Border Police Force, General Duty Cadre
(Group ’A’ Posts) Recruitment Rules, 2018 published in

Notification No. G.S.R.655(E) in Gazette of India dated 18™
July, 2018 together with a corrigendum thereto published in the

Notification No. G.S.R.1018(E) dated 10th October, 2018.
The Indo-Tibetan Border Police Force, Education and stress

Counsellor Cadre, Group ‘C’ Posts, Recruitment Rules, 2018



published in Notification No. G.S.R.739(E) in Gazette of India

dated 3™ August, 2018.

(v1) The Ministry of Home Affairs, Indo-Tibetan Border Police
Force, Tailor, Cobbler and Gardener Cadre, Group ‘B’ and ‘C’
Posts Recruitment Rules, 2018 published in Notification No.

G.S.R.1015(E) in Gazette of India dated 10t October, 2018.

(vit)  The Ministry of Home Affairs, Indo-Tibetan Border Police
Force, Deputy Commandant (Official Language) and Assistant
Commandant (Official Language), Group ‘A’ Posts,
Recruitment Rules, 2018 published in Notification No.

G.S.R.1016(E) in Gazette of India dated 10" October, 2018.
(vii1)  The Ministry of Home Affairs, Indo-Tibetan Border Police
Force, Animal Transport Cadre, Group ‘A’ (Gazetted) and
Group ‘B” (Non-Gazetted) Posts, Recruitment Rules, 2018
published in Notification No. G.S.R.1099(E) in Gazette of

India dated 12th November, 2018.
(1x) The Indo-Tibetan Border Police Force, Hindi Translators,

Group ‘B’ Posts, Recruitment Rules, 2018 published in

Notification No. G.S.R.1014(E) in Gazette of India dated 10
October, 2018.

(x) The Ministry of Home Affairs, Indo-Tibetan Border Police
Force, Head Constable and Constable Animal Transport Cadre
(Group °‘C’ post) Recruitment Rules, 2018 published in



Notification No. G.S.R.1017(E) in Gazette of India dated 10
October, 2018.

(x1) The Indo-Tibetan Border Police Force, Telecommunication
Cadre (Group ‘A’ posts) Recruitment Rules, 2018 published in

Notification No. G.S.R.1112(E) in Gazette of India dated 14
November, 2018.

(xi1) The Indo-Tibetan Border Police Force, Transport Cadre
(Group ‘A’ posts) Recruitment Rules, 2018 published in

Notification No. G.S.R.1113(E) in Gazette of India dated 14
November, 2018.
(x111) The Indo-Tibetan Border Police Force, Electronic Data

Processing Cadre (Group ‘A’ posts) Recruitment Rules, 2018
published in Notification No. G.S.R.1114(E) in Gazette of India

dated 14" November, 2018.

[Placed in Library, See No. LT 10678/16/19]

A copy each of the following Notifications (Hindi and English

versions) under sub-section (4) of Section 18 of the Citizenship Act,
1955:-

The Citizenship (Amendment) Rules, 2018 (Hindi and English versions)
published in Notification No. G.S.R.1049(E) in Gazette of India dated

221 October, 2018.

The Citizenship (Second) Amendment Rules, 2018 (Hindi and
English versions) published in Notification No. G.S.R.1158(E) in

Gazette of India dated 3™ December, 2018.



[Placed in Library, See No. LT 10679/16/19]

THE MINISTER OF STATE IN THE MINISTRY OF CIVIL AVIATION
(SHRI JAYANT SINHA): I beg to lay on the Table:-

(1) A copy of the Annual Report (Hindi and English versions) of
the Indira Gandhi Rashtriya Uran Akademi, Rae Bareli, for the
year 2017-2018, alongwith Audited Accounts.

(2) Statement regarding Review (Hindi and English versions) by
the Government of the working of the Indira Gandhi Rashtriya
Uran Akademi, Rae Bareli, for the year 2017-2018.

[Placed in Library, See No. LT 10680/16/19]

T SRl HATeg | 59wl 9YUT o 91, Jdl fae ofiR
T ER&T AT H Isg HAT (f S IW Agare): e

, T off ITga gior @1 ok ¥ FMafafed 13 941 ded &R T
g -

(1)  HUr AFTHE, 2013 D URT 394 B JU-URT (1) & SHdTd
GfeTRId U= &l Udh-Uh Ufdl (fg=dl TUT Ui Tehun) -

(®P) (D) fggaq s faffics, dIdadar & av 2017-
2018 & BB B IRBR gRT FHIET b dR H
fqaRr |

@) RegwH e e, Sded & a¥ 2017-
2018 T At Ufddad, W@TURIfed o ayr 34
R Fs-AeaaTies & fewfori |




[Placed in Library, See No. LT 10681/16/19]
@) (D) g ey fafiies, AR & ¥ 2017-2018
& PTG B DR GRT JHIET & IR H faavor
|
@) RgWH Uy RIS, SR & a9 2017-2018
® dIte Yfdded, argRiied o 9T 39 W
- ARTETuR & i oW |

[Placed in Library, See No. LT 10682/16/19]
M  OP) RFSIq T8 HeM (1972) faffics, ge & ay
2017-2018 & PRGN Pl TRHR GRT JHIT &
R ¥ faavur |
@) Redad te psM (1972) Rifes, ges & oy
2017-2018 T A& Ufde, TRATORITed oRd auT
31 R AU FF-AgaERies of fewfomi |

[Placed in Library, See No. LT 10683/16/19]

(& (IP) diHe HURYH 3 sfsar fafies, 75 ot &
gy 2017-2018 & BHRIBIUN DI DR GIRT JHIET
& dR | fqavor |
@) e HuReE &ife fea e, 75 Rt &
qy 2017-2018 &1 dT¥® Ufdded, AETIRIed okd
YT 39 R G- HeTa@mRigs &1 fewfon |

[Placed in Library, See No. LT 10684/16/19]
2)  (P) Jdod AYHaERTT I SRIcye, STde &
gy 2017-2018 & HIABUN DI TRBR GIRT THIET

o IR ¥ faaru |




@) Jod UGBTI I SRIGe, dTaE &
gy 2017-2018 P & Ufdded, AQTRITEd oRa
dYT 39 R TS -Ae@uRig S &t femfomy |

[Placed in Library, See No. LT 10685/16/19]

*m20
TS ST HAATerd # ey HEAY 9T oo 911y, Ad) A SR
T ER&0T WAt W Isg WAL (ot 3 I "uare): e
HeIedT, § HuT fIFTH, 2013 Pt URT 394 DI JU-YRT (1) P fd¥id

fAgfefad o=l ot Th-ts ufd (o=t duT 3iTSll A&hR0n) T Ued IR
G §: -

(1) Ssguuiiefiuy faffics, 78 faedl & av 2017-2018 &
HTIHI0 Dt PR gRT GHIET & IR H faarur|

2) SgUUTtSey fofies, =8 faeell &1 av 2017-2018 &1
difies Ufdacgd, d@Riféd od dul 39 W FdFe-

HeTaTgRig® &1 fewfori|

[Placed in Library, See No. LT 10686/16/19]

T AT | 59 731 (ot 3ot Tve): Sy Heieyn, § fRufafad
UZ JHT U IR ITGAT §: -

(1) ([@P) " KIS 3% HIH s, 1 el &
gy 2017-2018 & dIfN® Ufdded & T Ui (el auT 3ish
TXDHRUT) TUT AGIORNETT |



@) IS SEIRE B BEH e, 78 fawel & au
2017-2018 B BTIDBIU B TRBR GRT THIET Pl T Ufd

(&=l quT 3IST Txamron) |
[Placed in Library, See No. LT 10687/16/19]

@)  HUE SHRAFTH, 2013 B URT 394 D IU-YRT (1) b 3idvid
fiRId U=l &t Th-Us Ufd (gt T SUSH TIh0T) -
QPH) YA S HJhor] HIURTH, DAl & a¥ 2017-
2018 & BIIDHIU Pl TRBR GRT THIET|
@ A SE AR HIURTH, HIAdIdl & a8 2017-
2018 HI dIbe Ufdded, TRMURIEd Td qdT 37 W
= - AeTdaTuRI&® B [ ioRT |

[Placed in Library, See No. LT 10688/16/19]

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURI
AND FARMERS WELFARE AND MINISTER OF STATE IN THI
MINISTRY OF PANCHAYATI RAJ (SHRI PARSHOTTAM RUPALA)
On behalf of Shrimati Krishna Raj, I beg to lay on the Table:-

(1) A copy each of the following papers (Hindi and English
versions) under sub-section (2) of Section 394 of the
Companies Act, 2013:-
(1) Review by the Government of the
working of the Goa Meat Complex Limited,
Panjim, for the year 2016-2017.



(11) Annual Report of the Goa Meat Complex
Limited, Panjim, for the year 2016-2017,
alongwith Audited Accounts and comments
of the Comptroller and Auditor General
thereon.

(2) Statement (Hindi and English versions) showing
reasons for delay in laying the papers mentioned at (1)
above.

[Placed in Library, See No. LT 10689/16/19]

THE MINISTER OF STATE IN THE MINISTRY OF ROAD
TRANSPORT AND HIGHWAYS, MINISTER OF STATE IN THE
MINISTRY OF SHIPPING AND MINISTER OF STATE IN THE
MINISTRY OF CHEMICALS AND FERTILIZERS (SHRI MANSUKH
L. MANDAVIYA): I beg to lay on the Table:-

(1) A copy each of the following papers (Hindi and English versions)
under sub-section (1) of Section 394 of the Companies Act,
2013:-

(a) (1)Review by the Government of the working of the
Bengal Chemicals and Pharmaceuticals Limited, Kolkata, for
the year 2017-2018.

(1) Annual Report of the Bengal Chemicals and
Pharmaceuticals Limited, Kolkata, for the year 2017-2018,
alongwith Audited Accounts and comments of the
Comptroller and Auditor General thereon.

[Placed in Library, See No. LT 10690/16/19]



(b) (1) Review by the Government of the working of the
Hindustan Antibiotics Limited, Pune, for the year 2017-2018.

(i1) Annual Report of the Hindustan Antibiotics Limited,
Pune, for the year 2017-2018, alongwith Audited Accounts
and comments of the Comptroller and Auditor General
thereon.

[Placed in Library, See No. LT 10691/16/19]

(2) A copy of the Annual Accounts (Hindi and English versions) of
the National Institute of Pharmaceutical Education and
Research, Kolkata, for the year 2017-2018, together with Audit
Report thereon.

[Placed in Library, See No. LT 10692/16/19]

(3) A copy of the Annual Accounts (Hindi and English versions) of
the National Institute of Pharmaceutical Education and Research,
Hyderabad, for the year 2016-2017, together with Audit Report
thereon.

4) Statement (Hindi and English versions) showing reasons for
delay in laying the papers mentioned at (3) above.

[Placed in Library, See No. LT 10693/16/19]

THE MINISTER OF STATE IN THE MINISTRY OF CONSUMER
AFFAIRS, FOOD AND PUBLIC DISTRIBUTION AND MINISTER
OF STATE IN THE MINISTRY OF COMMERCE AND INDUSTRIES
(SHRI C.R. CHAUDHARY): I beg to lay on the Table:-

(1) (1) A copy of the Annual Report (Hindi and English versions)
of the Warehousing Development and Regulatory Authority,
New Delhi, for the year 2017-2018, alongwith Audited
Accounts.



(11) Statement regarding Review (Hindi and English versions)
by the Government of the working of the Warehousing
Development and Regulatory Authority, New Delhi, for the
year 2017-2018.

[Placed in Library, See No. LT 10694/16/19]

(2) A copy each of the following papers (Hindi and English versions)
under sub-section (1) of Section 394 of the Companies Act,
2013:-

(1) Review by the Government of the working of the
Hindustan Vegetable Oils Corporation Limited, New Delhi,
for the year 2017-2018.

(11) Annual Report of the Hindustan Vegetable Oils
Corporation Limited, New Delhi, for the year 2017-2018,
alongwith Audited Accounts and comments of the
Comptroller and Auditor General thereon.

[Placed in Library, See No. LT 10695/16/19]

(3) A copy each of the following Notifications (Hindi and English
versions) under sub-section (6) of Section 3 of the Essential
Commodities Act, 1955:-

(1)  The Levy Sugar Supply (Control) Amendment Order, 2018
published in Notification No.
G.S.R.780(E)Ess.Com./Sugar in Gazette of India dated
14th August, 2018.

(11) The Sugarcane (Control) (Second Amendment) Order,
2018 published in Notification No. S.0.5258(E) in
Gazette of India dated 12th October, 2018.

[Placed in Library, See No. LT 10696/16/19]



4) A copy of the Warehousing Development and Regulatory
Authority (Conditions of service of the Officers and other
Employees) (Amendment) Regulations, 2018 (Hindi and English
versions) published in Notification No. G.S.R.865(E) in Gazette

of India dated 12" September, 2018 under Section 52 of the
Warehousing (Development and Regulation) Act, 2007.

[Placed in Library, See No. LT 10697/16/19]

(5) (1) A copy of the Annual Report (Hindi and English

versions) of the Services Exports Promotion

Council, New Delhi, for the years 2015-2016 and
2016-2017, alongwith Audited Accounts.

(11) Statement regarding Review (Hindi and English

versions) by the Government of the working of the

Services Exports Promotion Council, New Delhi,

for the years 2015-2016 and 2016-2017.

(6) Two statements (Hindi and English versions) showing
reasons for delay in laying the papers mentioned at (5)
above.

[Placed in Library, See No. LT 10698/16/19]

(7) (1) A copy of the Annual Report (Hind1 and English
versions) of the Services Exports Promotion Council, New
Delhi, for the year 2017-2018, alongwith Audited Accounts.

(11) A copy of the Review (Hindi and English versions) by the
Government of the working of the Services Exports
Promotion Council, New Delhi, for the year 2017-2018.

[Placed in Library, See No. LT 10699/16/19]

(8) A copy of the Consumer Protection (Administrative Control
Over the State Commission and the District Forum) Regulations,



2018 (Hindi and English versions) published in Notification No.
G.S.R.335(E) in Gazette of India dated 5th April, 2018 under
Section 31 of the Consumer Protection Act, 1986.

[Placed in Library, See No. LT 10700/16/19]

THE MINISTER OF STATE IN THE MINISTRY OF LAW AND
JUSTICE AND MINISTER OF STATE IN THE MINISTRY OF
CORPORATE AFFAIRS (SHRI P.P. CHAUDHARY): I beg to lay on the
Table:-

(1) (1) A copy of the Annual Report (Hindi and English versions)
of the Indian Institute of Corporate Affairs, Gurgaon, for the
year 2016-2017, alongwith Audited Accounts.

(11)A copy of the Review (Hindi and English versions) by the
Government of the working of the Indian Institute of Corporate
Affairs, Gurgaon, for the year 2016-2017.

(2) Statement (Hindi and English versions) showing reasons
for delay in laying the papers mentioned at (1) above.

[Placed in Library, See No. LT 10701/16/19]

(3) () A copy of the Annual Report (Hindi and English
versions) of the International Centre for
Alternative Dispute Resolution, New Delhi, for the
years 2014-2015 to 2016-2017, alongwith Audited
Accounts.



(11) A copy of the Review (Hindi and English
versions) by the Government of the working of the
International Centre for Alternative Dispute
Resolution, New Delhi, for the years 2014-2015 to
2016-2017.

(4) Three statements (Hindi and English versions) showing
reasons for delay in laying the papers mentioned at (3)
above.

[Placed in Library, See No. LT 10702/16/19]

(5) (1) A copy of the Annual Report (Hindi and English
versions) of the International Centre for
Alternative Dispute Resolution, New Delhi, for the

year 2017-2018, alongwith Audited Accounts.
(11) A copy of the Review (Hindi and English
versions) by the Government of the working of the

International Centre for Alternative Dispute
Resolution, New Delhi, for the year 2017-2018.

[Placed in Library, See No. LT 10703/16/19]

(6) A copy of the Competition Commission of India (General)
Amendment Regulations, 2018 (Hindi and English versions) published in
Notification No. L-3(2)/Regin.-Gen.(Amdt.)/2018/CCI 1in Gazette of

India dated 7t December, 2018 under sub-section (3) of Section 63 of
the Competition Act, 2002, as amended by Competition Act
(Amendment) Act, 2007.

[Placed in Library, See No. LT 10704/16/19]



(7) (1) A copy of the Annual Report (Hindi and English
versions) of the National Legal Services Authority,
New Delhi, for the year 2016-2017.
(11) A copy of the Review (Hindi and English versions)
by the Government of the working of National Legal
Services Authority, New Delhi, for the year 2016-
2017.

(8)  Statement (Hindi and English versions) showing reasons
for delay in laying the papers mentioned at (7) above.

[Placed in Library, See No. LT 10705/16/19]

THE MINISTER OF STATE IN THE MINISTRY OF DEFENCE (DR.
SUBHASH RAMRAO BHAMRE): I beg to lay on the Table:-

(1) (1) A copy of the Annual Administration Reports
(Hind1 and English versions) of the Cantonment Boards for
the year 2017-2018.
(1)  Statement regarding Review (Hindi and English versions)
by the Government of the working of the Cantonment Boards
for the year 2017-2018.

[Placed in Library, See No. LT 10706/16/19]

(2) (1) A copy of the Annual Report (Hindi and English
versions) of the Nehru Institute of Mountaineering, Uttarkashi,
for the year 2017-2018, alongwith Audited Accounts.

(11) A copy of the Annual Accounts (Hindi and English
versions) of the Nehru Institute of Mountaineering, Uttarkashi,
for the year 2017-2018, together with Audit Report thereon.



(111) A copy of the Review (Hindi and English versions) by the
Government of the working of the Nehru Institute of
Mountaineering, Uttarkashi, for the year 2017-2018.

[Placed in Library, See No. LT 10707/16/19]

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE
AND FARMERS WELFARE (SHRI GAJENDRA  SINGH
SHEKHAWAT): I beg to lay on the Table:-

() (1) A copy of the Annual Report (Hindi and English
versions) of the Central Agricultural University, Imphal
for the year 2016-2017.
(1) Statement regarding Review (Hindi and English
versions) by the Government of the working of the
Central Agricultural University, Imphal for the year 2016-
2017.

(2) Statement (Hindi and English versions) showing
reasons for delay in laying the papers mentioned at (1)
above.

[Placed in Library, See No. LT 10708/16/19]

3) A copy of the Annual Accounts (Hindi and

English  versions) of the Central Agricultural

University, Imphal, for the year 2015-2016, together with
Audit Report thereon.

(4) Statement (Hindi and English versions) showing
reasons for delay in laying the papers mentioned at (3)



above.

&)

(6)

(7)

[Placed in Library, See No. LT 10709/16/19]

(1) A copy of the Annual Report (Hindi and English

versions) of the Ch. Charan Singh National Institute of
Agricultural Marketing, Jaipur, for the year 2017-2018,
alongwith Audited Accounts.
(11) A copy of the Review (Hindi and English versions)
by the Government of the working of the Ch. Charan
Singh National Institute of Agricultural Marketing, Jaipur,
for the year 2017-2018.

[Placed in Library, See No. LT 10710/16/19]

A copy of the Bhagar Grading and Marking Rules,
2018 (Hind1 and English versions) published in Notification
No. G.S.R.1167(E) in Gazette of India dated 4th December,
2018 under sub-section (3) of Section 3 of the Agricultural
Produce (Grading and Marking) Act, 1937.

[Placed in Library, See No. LT 10711/16/19]

A copy of the Statement (Hindi and English versions)
explaining reasons for not laying the Annual Reports and
Audited Accounts of the Jammu and Kashmir Horticultural
Produce Marketing and Processing Corporation Limited,
Srinagar, for the years 2001-2002 to 2017-2018 within the
stipulated period of nine months after the close of the
respective accounting years.

[Placed in Library, See No. LT 10712/16/19]



(8) (1) A copy of the Annual Report (Hindi and English
versions) of the National Cooperative Development

Corporation, New Delhi, for the year 2017-2018.

(11) A copy of the Annual Accounts (Hindi and English
versions) of  the National Cooperative Development
Corporation, New Delhi, for the year 2017-2018, together
with Audit Report thereon.

[Placed in Library, See No. LT 10713/16/19]

(111) A copy of the Review (Hindi and English versions) by the
Government of the working of the National Cooperative
Development Corporation, New Delhi, for the year 2017-
2018.

(iv) A copy of the Annual Accounts (Hindi and English
versions) of the National Cooperative Development
Corporation (Employees Provident Fund), New Delhi, for
the year 2017-2018, together with Audit Report thereon.

[Placed in Library, See No. LT 10714/16/19]

9) A copy of the Kusum Seed Grading and Marking Rules, 2018
(Hindi and English versions) published in Notification No.
G.S.R.600(E) in Gazette of India dated 29th June, 2018 under sub-
section (3) of Section 3 of the Agricultural Produce (Grading and
Marking) Act, 1937.

[Placed in Library, See No. LT 10715/16/19]






